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 12  08  hrs.

 COMMITTEE  ON  PUBLIC

 UNDERTAKINGS

 [English]

 Sixth  Report  and  Minutes

 SHRI  K.  RAMAMURTHY  (Krishna-

 giri) :  I  beg  to  present  the  Sixth  Report

 (Hindi  and  English  versions)  of  the

 Committee  on  Public  Undertakings  on

 General  Insurance  Corporation  of  India

 and  Minutes  of  the  sittings  of  the

 Committee  relating  thereto.

 (Interruptions)

 MR.  SPEAKER  :  It  is  my  ruling.  I

 have  given  my  ruling.

 (Interruptions)

 MR.  SPEAKER  :  Not  allowed.  I  have

 given  my  ruling.

 (Interruptions)
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 CALLING  ATTENTION  TO  MATTER
 OF  URGENT  PUBLIC  IMPORTANCE

 [English]

 Reported  statement  made  by  the  official  spokes-
 men  of  a  neighbouring  country  regarding

 recent  disturbances  in  India

 PROF.  K.K.  TEWARY  (Buxar)  :  ।  call
 the  attention  of  the  Minister  of  External
 Affairs  to  the  following  matter  of  urgent

 public  importance  and  request  that  he  may
 make  a  statement  thereon  :

 “The  reported  statement  made  by  the
 official  spokesmen  of  a  neighbouring  country
 regarding  recent  disturbances  in  India  and
 the  reaction  of  the  Government  in  the
 matter.’’

 MR.  SPEAKER:  Myruling  is  ruling.
 You  cannot  challenge  this.  Not  allowed.

 SHRI  INDRAJIT  GUPTA  (Basirhat)  :
 Will  you  ask  the  two  Ministers  who  have

 resigned  to  make  Statements  ?

 MR.  SPEAKER :  If  they  want,  they
 can.

 SHRI  INDRAJIT  GUPTA  :  Why  the

 delay  ?

 MR.  SPEAKER  :  ।  do  not  know.

 Guptaji,  I  cannot  force  them.

 (Interruptions)

 SHRI  BASUDEB  ACHARIA

 (Bankura)  :  Sir,  there  is  a  convention  in
 the  House.

 MR.  SPEAKER  :  ।  cannot  force  them.

 SHRI  SOMNATH  CHATTERJEE

 (Bolpur):  The  Ministers  have  resigned,
 and  they  have  their  own...  .(Interruptions)
 The  Ministers  have  resigned.  How?  This
 House  does  not  know.


